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qgA FAT w1 IUEA submitted a report on staffing
norms for Doordarshan  Kendras
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S.1L.U. Report on Staffing Pattern of
Doordarshan

5862, SHRI AHMED M. PATEL:
Will the Minister of INFORMATION
AND BROADCASTING be pleased
to state:

(a) whether it ig a fact that Staff
Inspection Unit has submitteq its
report on staffing pattern of Door-
darshan for its implementation; and

(b) if so, what is the report and
when it will be impiemented?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
L. K. ADVANI): (a) and (b),
The Staff Inspection Unit has

(other than relay centres, post-SITE
transmitting centres and Base Pro-
duction Units) based on programme
commitments, studio ang technieal
facilitiss available and other related
operational factors. According tu
these norms, there is shortage of
staff in some categories and surplus
in certain others. The recommenda-
tions made in the report, in so far as
they relate to Group ‘A’ posts, have
been implemented and those pertain-
ing to other categories will be imple-
mented shortly.

Board of Directors of Madras Alu-
minimum Company

5863. SHRI JYOTIRMOY BOSU:
Will the Minister of LAW, JUSTICE
AND COMPANY AFFAIRS be pleas-
ed to state:

(a) present position of the board
of directors of Madras Aluminium
Company;

(b) who are itg principal share-
holders and number and value of
shares held by each;

(¢) total paid
Company;

up capital of the

(d) value of its turn over, year-
wise, during the last three years;

(e) whether certain parties are in
the field for gaining controlling
interest in the Company; and

(f) if so, what are the facts thereof?

THE MINISTER OF LAW JUS-
TICE AND COMPANY AFFAIRS
(SHRI SHANTI BHUSHAN): (a)
Statement is encloseq (Satement 1),

(b) Statement is enclosed (State-
ment 2).

(c) The total paid up share capital
of the company as per the Annual
Return filed with the Registrar of
Companies as on 29-6-78 is Rs.
5,93,15,700.





